






Defacement of public property

it must be checked 

















sufficient amount



















We have no

accpeted it or rejected it. But telling you at study giving you some knowledge that

one thousand rupees given to the family 

this is the support

system towards food security. This is the first step. We don't think it is the last step

and also don't think that it has been implemented. it will take some time..



who is

responsible? food for all

Chief Minister please do not be confused. I think you should go in for

some memory pills.

food for

all



He is deviating from the point. My point is altogether

different. My point is

 Mukhiji, why do you lose patience so far?



eligible



Sir, I need your

protection 

Sir, I need your protection.



Scrap

diversion



Statements 





White Paper Publish

ignore

Protection

In the large public interest 

interest

Causally







sanctioned





























GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF

DELHI GENERAL ADMINISTRATION DEPARTEMENT DELHI

SECRETARIAT, I.P. ESTATE, NEW DELHI-02

No.F.3/2/2011-GAD/CN/Pt./ File-1-2520-2531 Dated: 29/06/12

CABINET DECISION NO. 1904 – DATED : 26.06.2012

Sub : Proposal for policy on construction andmaintenenace of

Master Plan Roads.

Decision : The Cabinet considered the note of Pr. Secretary (PWD) and

after due deliberations, decided that since the DDA not only

develops the entire area but appropriates the entire salw

proceeds of the sale of land in the colonyt and consequently

has huge deposit running into thousands of crores in its bank

account, there is no justification for Govt. of NCT to fund

construction of roads of DDA. However, the Cabinet

approved that the roads above 60 feet can be transferred by

DDA to PWD after cosntruction on payment of deficiency

charges calculated and comunicated by the PWD authorties.

Sd/-

(P.K. TRIPATHI )

SECRETARY TO THE CABINET

No. F.3/2/2011- GAD/CN/Pt. File-1- Dated :

Copy forwarded to the following :-

1. Pr. Secretary to Lt. Governor, Delhi.



2. Pr. Secretary to the Chief Minister, Delhi.

3. Secretary to Ministery of Health. Govt. of NCT of Delhi.

4. Secretary to Minstery of Education, Govt. of NCT of Delhi.

5. Secretary to Minieter of Food & Supplies, Govt. of NCT of Delhi.

6. Secretary to Minister of PWD, Govt. of NCT of Delhi.

7. Secretary to Minister of Industries, Govt. of NCT of Delhi.

8. Secretary to Minister of Industries, Govt. of NCT of Delhi.

9. Pr. Secretary (PWD),/Govt. of NCT of Delhi with the request to

upload ATR on CDMS.

10. OSD to Chief Secretary, Govt. of NCT of Delhi, Delhi.

11. Hindi Officer, Language Department for translation.

12. Guard file.

Sd/- 

(SHAKTI SINHA)

JOINT SECRETARY TO THE CABINET











GOVERNMENT OF NATIONA CAPITAL TERRITORY OF

DELHI OFFICER OF THE COMMISSIONER: FOOD,

DUPPLIES & CONSUMER AFFAIRS

K-BLOCK, VIKAS BHAWAN: I.P.ESTATE: NEW DELHI-110002

(DISTRIBUTION BRANCH)

No.3(II)/F&S/P&C/2008/75 Dt 16.02.03

ORDER

1. In supersession to all previous orders in pursuance of paragraph

6(3) of the Annexure to the PDS (Control) Order 2001 regarding

formation of Vigilance Committee on TPDS by the concerned State/

UT Government, all the zonal Assistant Commissioner are, Hereby,

directed to reconstitute the Circle Level Vigilance Committee latest

by 16.02.2009. The Composition of the Circle Vigilance Committee

will be as under:

1. Area MLA -- Chairman

2. FSO -- Member Secretary

3. Two reputed persons/NGO from the area -- Member

nominated by zonal Asst. Commissioner.

. 2. The main objective and the function of the Circle level Vigilance

Committee will be as under:

(i) To attend to the complains regarding non-availability of wheat,

rice, sugar, kerosene oil etc. to the FPSs/KODs.

(ii) To report black-marketing and diversion of SFAs/K. Oil as and

when noticed.

(iii) To watch and suggest measures for prevention of the cases of

short supply, less weighment, over-charging and distribution of

sub-standard quality of SFAs/K.Oil by FPS/KOD holders.

(iv) To monitor the day to day schedule prescribed by the department

for opening and closing of the PDS outless.



(v) To inform about the bogus cards issued, if any, at circle level

and to suggest measures to prevent the issuance of bogus cards.

(vi) Identification and certification of BPL and Antyodaya families.

3. It shall be mandatory to hold meeting of the Committee atleast

once in the month and minimum quora required for the meeting

will not be less than 50% of the total number of the Committee

members.

(ii) Copy of the minutes of the meeting of Circle level Vigilance

Committee will be drawn formally and circulated to all the

members. Recommendations and reports will be sent to the

Zonal Assistant Commissioner for necessary action. All the

reports, recommendations and suggestions should be made

collectively by the Committee and recorded by the Member

Secretary.

Sd/-

(R.T.L.D'SOUZA)

JOINT SECRETARY (P&C)

Copy to:

(1) All Hon'ble Members of legislative Assembly;

(2) The Secretary to the Minister, Food Supplies & Consumer

Affairs;

(3) Joint Commissioners of Food & Supplies Deptt.;

(4) Al the Assistant Commissioner of Food & Supplies Deptt.;

(5) All Food & Supply officers.;

(6) P.S. to C.F.S.;

(7) P.S. to A.S. (D);

(8) Guard File.

Sd/-

(DINESH PANDEY)

FOOD & SUPPLY OFFICER (POLICY)











APL UNSTAMPED RATION CARDS CIRCLE WISE PREPARED

WITH EFECT FROM APRIL 01, 2008 UPTO AUGUST 31, 2012

Circle No Total no. of APL Circle No. Total no. of APL

Unstamped Ration Unstamped Ration

Cards prepared Cards Prepared

1. 17112 37 1344

2. 17951 38 3901

3. 4005 39 3673

4. 5162 40 3629

5. 8408 41 2733

6. 9481 42 3653

7. 10677 43 2721

8. 18691 44 4533

9. 20870 45 5050

10. 5806 46 6629

11. 11038 47 6069

12. 7312 48 4830

13. 3925 49 4819

14. 4357 50 2348

15. 3256 51 3557

16. 6998 52 3212

17. 1940 53 10798

18. 1966 54 7005

19. 8382 55 7342

20. 2778 56 13089

21. 4994 57 7963



Circle No Total no. of APL Circle No. Total no. of APL

Unstamped Ration Unstamped Ration

Cards prepared Cards Prepared

22. 7551 58 5948

23. 6064 59 3896

24. 7162 60 9344

25. 1762 61 8666

26. 5790 62 4696

27. 6833 63 4895

28. 4169 64 7977

29. 6848 65 7887

30. 3555 66 8113

31 12428 67 5436

32. 9120 68 10145

33. 13725 69 10782

34. 15908 70 11811

35. 15060 Total 525406

36. 13828















(ICDS)

(IGMSY)



CEO Election Duty

CEO Election Commission of India







JASWANT SINGH RANA Head Office : H.No. 193, Village &

M.I.AS. Narela P.O. Khera Kalan, Delhi-82

Tel : 011-27843185, Mob. : 9971077705

Ref. No..................... Date 1-8-2012









MORTH













a PWD 

Takeover 

NIL



1. Vikas Marg Red Light to Jitar Nagar.

2. New Rajdhani Enclave to DJB office.

3. Zonal office Road, Karkari Road to Road No. 57, 57 Hans Appartment

& New Sanjay Amar Colony.

4. 'A' Block Surajmal Vihar Market to Shanti Vihar (Road No.58A to

Road No. 72)

5. Shreshta Vihar (H.No.120) to Jagriti Enclave (H.No.228)

6. Rishab Vihar, Vikas Marg to Maharaj Surajmal Marg.

7. Jai Laxmi to Sai Chowk.

8. Kailash Apartment to Pancmahal Apartment.

9. Bathla Apartment to Engineers Apartment.

10. House Tax Building to Agarshan Apartment.

11. 60 Feet Road, 18 Quarter to Road No.57.

12. Balco Market to Baptist School.

13. Prince Apartment to Amarpali Apartment.



14. Oriental Apartment to Vandana Apartment.

15. Narwana Apartment toTrilok Apartment.

16. Trilok Apartment to My Fair Apartment.

17. Patparganj Road to Vikash Marg.

18. Rama Krishna Apartment to Sahyadhi Apartment.

Sd/-



S.No. Name of work, Estimate Estimated Cost

in Crores

1. Imrprovement of various Roads) Takenover 12.31

form MCD) udner Division M-211 Dg, 2012-13

Sh: Patparganj Road from Madhuban Chowk, Vikas

Marg to Jheel

2. Improvement of various Roads(taken over form 11.86

MCD) under Divisoin M-211 Dg, 2012-13 Sh: Road

From (1). ESI Hospital Road, ESI Hospital to C

Block, Jhilmil. (2) Shaheed Bhagat Singh Marg, (A

block Vivek ph-II) to ITI Vivek Vihar. (3)Road along

A block Jhilmil, Shaheed Bhagat Singh Marg to A-1

Jhilmil Colony. (4) Shiva khand Road, Shivakhand

to Govind khand. (5) Road along B block Jhilmil,

Shaheed Bhagat Singh Marg(B-block Jhilmil) (6) Road

from Rishabh Vihar and Kiram Vihar to Vikas Marg.

3. Improvement of various Roads (taken over from 11.95

MCD) under Division M-211 Dg. 2012-13. Sh: (1)

Raod from Surajmal Vihar Market A-block to Shanti

Vihar (2) Road From zonal office MCD to Sanjay

Amer Colony and Road No. 58 near Hedgewar Hospital.

(3) Road from Srestha Vihar To Jagriti Enclave

4. Improvement of various Road (taken ove form MCD) 8.43

under Division M-211 Dg. 2012-13. (1) PeripheralRoad

(Vivekanand Mahila College to Ram Mandir via ITI

Vivek Vihar) (2) Booster pumpin Station opp. B-block

to A-block Market Vivek Vihar. (3) Sant Lal Gupta Marg.



5. Improvement of various Road (taken ove from MCD) 3.24

under Division M-211 Dg.2012-13 Sh:(1) Kailash

Apartement to Panchmahal Apartment in I.P. Extention.

(2) Bathla Apartment to Panchmahal Apartment in I.P.

Extention. (3) Sahadra Road fromDrainNo,- I to Dhalao

Sanatan Dharam School.

6. Improvement of various roads (taken over from MCD) 4.11

under division M-211 Dg.2012-13 Sh: (1) Jai laxmi

Apartment to sai chowk in I.P. Extension (2) House

Tax Building to Agarsain Apartment in I.P. Extension

(3) DCP offie to Shahadara Road. Shalimar Park.

7. Improvement of various Roads (taken over form MCD) 5.82

under Division M-211 Dg. 2012-13 Sh: (1) Bhola Nath

Nagar Road from Railway line to Babu Ram (2) Road

No.57 to Gagan Vihar house no.303 (3) Road No.57

18 qtrs. (60 feet Road. Vishawas Nagar)

8. Improvement of various roads (taken ove from MCD) 8.59

Sh: (1) Prince Apartment to Amarpali Apartment in I.P.

Extension. (2) Oriental Apartment to Vandhan Apartment

in I.P. Extension. (3) Patparganj Road (Nagraj Raod,

Vikas Marg to Patparganj Road)

9. Improvement of various roads (taken over from MCD) 4.43

(1) Balco Apartment to Baptist School in I.P. Estnesion.

(2) Narwana Apartment to Trilokia Apartment in I.P.

Extention. (3) Triloka Apartment to May Fair aparmtent

in I.P. Extention (4) Rama Krishna apartment to Sahyadri

Apartment in I.P. Extenstion.











LIST OF ESTIMATES CONTINGENCY OF CHANDNI CHOWK

S.NO. NAME OF WORK AMOUNT

(in Rs Crore)

1. Improvement of other PWD Roads and up-gradation of 2.96

street lighting (G.T. Road, Barran Road, CNG Crematotium

Road) takenover MCD under Sub-Division M-4131 PWD.

2. P/L mastic wearing coarse on Khari Bauli Road,Qutub Road, 3.90

Church mission Road H.C. Sen Margand junction of SPM

Marg in old Delhi area under Division M-413.

3. Improvementof Foopath/Central Verge upgradationof street 2.85

light of H.C.Sen Road Church Mission Road, Khari Bauli Road,

Mori Gate road, zorawar singh Marge (Hamiltion Road) and

Qutub Road under PWD Divn. M-413.

Sd/-

Superintending Engineer

PWD, CRMC, M-41



O/o The Enginner-in-Chief

Public Works Department Headquarter, Govt. of NCT of Delhi

12th Floor, MSO Building, I.P. Estate, New Delhi-110002

23490260, 23724561, 23311293, 23739423, 23490232

Fax No. 23319021, 23718089

Website : http://www.pwd.delhigovt.nic.in

Email : pwdhqdelhi@gmail.com dm@pwddelhi.in

1. Rajniwas Marg,

2. Rajpur Road (Tis Hazari Red Light to Civil Lines Thana Light),

3. Approach Road from Baoulveard Road to City Wall (Mother Dairy),

4. Approach Road from Boulevard Road to Nichalson Road.



5. Hamilton Road from Phool Mandi to Pul Mithai,

6. Hamilton Road from RITZ Cinema to Kela Ghat Red Light,

7. Gokle Road from ISBT Metro Station to G.T. Road,

8. Magazine Road fromMall road to Road No.45,

9. Sarai Phoose Road from Barafkhana Chowk to Pul Mithai,

10. Under hill Road from Shyamnath Marg to Rajpur Road,

11. Shyam Nath Marg fromj Boulevard Road to I.P. College Crossing.



























KBPS MBPS 







Quality Control Committee 

Quality Control Committee

F.S.O office -25













(PRoposal)





Ward No 115

Detail of village/ Locality Total SC %age

Population Population of SCP

4. Harijan Basti Wazirabad 513 174 33.9

5. Harijan Basti Wazirabad 691 598 86.5

6. Harijan Basti Wazirabad 478 195 40.8

7. Harijan Basti CN 225-288 473 343 72.5

8. Harijan Basti CN 1-145 1054 380 36.1

9. Wazirabad Village & Extn. CN901-1050 958 833 87.0

10. Waxirabad village & Extn. CN 1351-1408 265 122 46.0

11. Sanjay Camp T.Huts CN 126-275 739 283 38.3

12. Sanjay Camp T-Huts CN 576-726 690 309 44.8

13. Sanjay Camp T.Huts CN1-217 784 262 33.4

14. Timar pur Delhi admn Staff Qtrs Block A 1-4

Type 114 and 1-6,D-1 to D-11 type Qtrs 1-6

CPWD Qtrs 461-536 including T-huts 1-50

including temple, office, police Post, Enquiry

office Children park. 635 233 36.7

15. Timarpur T.Huts CN 51-221 714 354 49.6

16. Timarpur (Bishan Basti) T.Huts CN 1-50

including temporary shed Delhi Admn office,

truck parking 568 276 48.6

17. Shiv Basti Timarpur T.Huts CN 151-235

Bishan Basti T.hutsCN 301-326. CPWD

Qtrs 445-460 including T.Huts 411-420

shops-1 21, mosque, school, licenece

authority, service centre, truck parking,

traffic police 480 343 71.5

18. Timarpur (Din Dayal Sharma Marg) CPWD

qtrs 121-292 782 265 33.9



19. Timar pur (Lucknow Road) T.Huts CN 1-150 635 433 68.2

20. Timarpur (Lucknow Road) T.Huts CN 151-300 632 258 40.8

21. Timarpur (Lucknow Road) T.Huts CN450-590 389 327 84.1

22. Timarpur (Lucknow Road) Dairy No.3 including

T.Huts from1-113 cluster IV block 5 1-32

Type IV storeyed Qtr 665-696 358 193 53.9

23. Mall Road T. Huts CN 1-125 510 250 49.0

24. Malka Ganj Road (Kabir Basti) CN 1-75 592 254 42.9

25. Malka Ganj Road(Kabir Basti)CN No.76-150 574 447 77.9

26. Malka Ganj Road(Kabir Basti)CN 151-225 596 531 89.1

27. Malka Ganj Road (Kabir Basti)CN No.226-300 480 314 65.4

28. Malka Ganj Road(Kabir Basti) CN No. 301-375 486 201 41.4

29. Malka Ganj Road (Kabir Basti) CN No.451-520 715 429 60.0

30. Malka Ganj Road (kabir Basti) CN No.521-600 584 257 44.0

31. Kabir Basti Roshanara Road CN No.676-750 469 175 37.3

32. Kabir Basti Roshanara Road CN No.751-825 644 252 39.1

33. Kabir Basti Roshanara Road CN No.826-900 593 328 55.3

34. Kabir Basti Roshanara Road CN No.901-975 454 371 81.7

35. Kabir Basti Roshanara Road CN No.976-1050 475 309 65.1

36. Kabir Basti Roshanara Road CN No.1051-1134 481 255 53.0

37. Kabir Basti Roshanara Road CN No.1135-1201

and 1to14 334 282 84.4

38. Nehru Kutir Malkaganj CN No.1-121. 538 262 48.7

39. Nehru Kutir Malkaganj CN No.122-202 526 424 80.6

40. Nehru Kutir Malkaganj CN No.211-300 657 465 70.8

41. Nehru Kutir Malkaganj CN No.307-375 491 478 97.4

42. Nehru Kutir Malkaganj CN No.376-450 686 511 74.5

43. Nehru Kutir Malkaganj CN No.451-559 504 432 85.7





land owning agency

Details of funds allottee for ''Improvement of SC/ST Baties''

Year Approved Expenditure Balance

Outlay Incurred fund

2008-09 2890.00 2887.60 2.4

2009-10 1800.00 1506.60 293.40

2010-11 1450.00 1111.40 338.60

2011-12 3300.00 2657.21 642.79













Vocational Training Course

Provision should be made for additionalcomputer labs in the following

Muslimdominated school sothat computelateracy cna be promoted

Vocoational based courses to some selected organization running in Delhi.

Total Budget allotted Rs. 3.0 crore

Vocational stream to be opened:-

1. Information Computer Technology

S.No. Name of school ID No. Approx. Remarks

% of

minorities

1. SKV (CRDASS), No. 1

New Seelampur 1105020 60% Computer

2. GGSSS No. 2 New Seelampur 1105025 65% Computer

3. Govt. school, Buland Masid,

Shastri Park New school 90% Computer

4. GGSS, New Usmanpur 110511 55% Computer

5. GGSSS, Tukmirpur 1104262 60% Computer

6. SKV, Shastri Park 1105021 65% Computer

7. SKV, C-2 Yamuna Vihar 1104024 50% Computer

8. GGSSS, Janta Flats, Nand Nagri 1106115 45% Computer

The details of equipments andstaff etc. for one Vocational Centre

(Information Computer Technology) per school is as under:-(i) It

(Basic Computer Education), DTP (Desk Top Publishing), BDP

(Business Data Processing)



S.No. Name of items Qty required Approx . rate Total expenditure

approx.

1. Computer Set 20 sets 28000x20 5,60,000

2. Computer table 20 25000x20 50,000

3. Computer Chair 20 1500x20 30,000

4. Demonstration Table 02 5000x2 10,000

5. White Board 01 2500x1 35,00

6. UPS 02 18000x2 36000

7. Printer 03 7000x21000

8. Scanner 01 7000 7000

9. Hub 02 2000x2 4000

10. Book case 01 5500 5500

11. Almirah 01 7000 7000

12. Reference book 50 200x50 10000

13. Air conditioner (2 ton) 01 35000 35000

14. Carpet 04 15000 15000

15. Teacher Chair (Revolving) 04 3000x4 12000

16. Curtain cloth 50mt. 200x50 10000

17. Computer cover 20 300x20 6000

18. Paper ream 20pkt 200x20 4000

19. CD Box of 100 Cd pack One 5000 5000

20. LCD projector One 1,00,000 1,00,000

21. Server with installation One 2,00,000 2,00,000

22. Photocopier Machine One 75000/- 75000/-

Total 12,05,000

Construction of room (Approx. 800Sq. Ft.)= Rs.8,50,000/-

Apart from the above, the following additional expenses are also required

Lab. Installation charges = 35000 approx.

Total cost. -12,05,000+25000+8,50,000 = 20,50,000

Total proposed school 8×20.80 lac = crore (Aprox)



GOVERNMENT OF NCT OF DELHI

REVENNUE DEPARTMENT: PARLIAMENT CELL

5, SHAMNATH MAR, DELHI

No. F.11/111/DC/PC/VS/314 Dated: 04/09/2012

To

Dy. Secretary (Question Cell)

Vdhan Sabha Secretariat,

Old Sectt. Delhi-110054

Sub: Vidhan Sabha Un-Starred Question No. 135 due for 05.09.2012

regarding 

Sir,

Please find enclosed herewith para-wise reply of Vidhan Sabha Un-

Starred Question No. 135 due for 07/09/2012 on the above-cited subject

for necessary action at your end.

Yours faithfully,

Encl.: As above

(D.K. SAINI)

SUB DIVISIONAL MEDGISTRATE-IV(HQ)

Copy for information & necessary action to:-

1. Director, Diorectorate of Information & Publication, Old Sectt.

Delhi-54

(D.K. SAINI)

SUB DIVISIONAL MEGISTRATE-IV(HQ).







open

shelter homes









(Minimum Wages Act)

(Honorary)

Minimum Wages Act) 



Am Pm



CEO 

Election Duty 

CEO Election Commission of India 

CEO Election

Duty CEO Election

Commission of India 



CCS (CCA) Rule





Bijwasan

S. No. AW No. Worker Name Aanganwadi Address

1. 62 Santosh Dispensary Gali Bijwasan

2. 63 Nirmla Near Silai Center Bijwasan

3. 64 Krishna Pana bijwasan

4. 65 Bimla TundaHeda Road Bijwasan

5. 66 Rajeshwari Harijan Bsti Bijwasan

6. 134 Susheela Harija Bsati Bijwasan

7. 40 Rekha Devi Isspur Khea VPO Bijwasan

8. 44 Nisha Bank Wali Gali Bijwasan

9. 45 Sheela Devi H.NO 1127 Bijwasan

10. 46 Suman Lata H.No 450/41 Bijwasan

11. 47 Sunita Railway Station Bijwasan

12. 48 Babita H.No. 58 Bijwasan

Samalka

S. No. AW No. Worker Name Aanganwadi Address

1. 182 Suresh Kuan Wali Gali Samalka

2. 2 Susheela Mata Wali Gali Samalka

3. 184 Anita Sonia Gandhi Camp Samalka

4. 185 Veena Sonia Ganhi Camp Samalka

5. 186 Lokesh Shiv Mandir Gujjar Colony Samalka

6. 187 Sonu Ambedkar colony Samalka

7. 188 Lajjawati Gopalji colony Samalka

8. 41 Asha Upender Gali no. 2 Samalka

9. 42 Chetna Mahesh Kumar VPO Samalka

10. 43 Rekha Jindel Colony Samalka



Kapashera

S. No. AW No. Worker Name Aanganwadi Address

1. 49 Dazy Bala Gali No.11 Kapashera

2. 50 Kavita Gali No.13 Kapashera

3. 51 Mamta VPO Kapashera

4. 52 Mamta Yadav H.No.326 Kapashera

5. 53 Maumi Yadav H.No-355 Kapashera

6. 54 Poonam Gali No-3 Kapashera

7. 55 Poonam Kumari Gali No. 2 Kapashera

8. 56 Pushpa Devi H.No.808 Kapashera

9. 57 Rikha Rani Gali no. 2 Kapashera

10. 58 Rinki H. No. 459, Kapashera

11. 59 Seema yadav Gali no-38, Kapashera

12. 60 Sonia H.No.612 Kapashera

13. 61 Suman Lata H.No.472 Kapashera

14. 62 Suman yadav Gali No. 4 Kapashera

15. 63 Sunita Gali No-6 Kapashera

16. 64 Sunita Gali No-2 Kapashera

17. 65 Sunita Sharma H.No. 840 Kapashera

Raj Nagar Part-II

S. No. AW No. Worker Name Aanganwadi Address

1. 58 Rekha RZ 27/A4 Raj Nagar Rapt-11

2. 59 Kiran RZ-3 Raj Nagr part-II

3. 60 Veena RZH 706 Raj Nagar part-II

4. 61 Babita RZH 70A Raj Nagar Part-II



5. 62 Anju RZH 245 Raj Nagar Part-II

6. 64 Deepa RZH 732 Raj Nagar Part-II

7. 66 Asha RZH 11 Raj Nagar Part-II

8. 69 Preeti RZF 492 Raj Nagar Part-II

9. 70 Seema RZF 764/12 Raj Nagar Part-II

10. 71 Kanta RZF 723 Raj Nagar Part-II

Mahipalur

S. No. AW No. Worker Name Aanganwadi Address

1. 114 Shakuntia A/7 Mahipalpur-37

2. 115 Rajwati Arjun Park Mahipalpur-37

3. 116 Kavita F366Mahipalpur

4. 117 Ritu Tarachand colony Mahipalpur-827

5. 118 Chanchal Mohalmahpalpur-37

6. 120 Gayatri 68, Mahipalpur-37

7. 121 Santosh Arjun park Mahipalpur -37

8. 122 Savita 575, Mahipalpur -37

9. 123 Khirpati K218 Mahipalpur-37

10. 124 Sunita B27 Mahipalpur-37

11. 130 Mukesh Gali No-10 Mahipalpuri

12. 133 Tarawati H.No-19 Gali No-6 Mahipal pur

13. 134 Sudesh Arjun Camp Mahipalpur-37.



IGMSY



GRC

 Sexual Harasssment/Assault



Reject

Approve 











(Home Based)



Sir, I would like to place it on the Table of the House also.

Chief Minister : Thank you very much, Sir. Yesterday, an honourable

Member of this House, Mr. Harsh Vardhan carried a playcard and the Bhartiya

Janta Party led by Mr. Malhotra cast as pensions of corruption against our



Government and the Chief Minister in particular. I would like to make small

statement clarifying this, Sir.

Number of works were executed by the Delhi Government for

organization of the Commonwealth Games, 2010.

Prof. Vijay Kumar Malhotra : 

Chief Minister : It goes to the credit of the Government of Delhi that

all works which were assigned to the Government of Delhi were completed

well in time for organizing games which were held successfully. There were

some complaints of irregularities committed on account of various aspects,

especially, relating to increase in the project cost. History of organizing

international games clearly establishes that there have been significant cost

escalations everywhere.

The Government of NCT of Delhi has worked in a transparent manner

and made the records available to all the concerned agencies including C&AG,

the Shunghu Committee, C.T.E., C.B.I. and the C.V.C. The Government of

Delhi has also promptly given detailed replies to the issues raised by these

agencies. Considering the replies furnished by the GNCTD, the CBI has, till

date, not filed a single charge-sheet against any Officer of the GNCTD, leave

alone any Minister. In the CC No. 87/1 “Vivek Garg Vs. Sheila Dikshit and

another”, no judgement has been passed till date. In an order dated 31.8.2012,



the Court has observed that the complaints seem to be maintainable in view

of the non-furnishing of the information by the Police as sought by the Court

and, therefore, has asked the Officers of the Delhi Police to appear in person

and furnish the documents. As on date, Government of Delhi has not been

found wanting on any account for the conduct of the Games. In fact, in a few

cases where investigations have been completed by the CVC/CBI, the matter

has been closed.

It has been, sorry, Sir, I have brought this to the attention of this

Honourable House, merely to say and to point out that it has always been the

practice of the BJP to disrupt all manner of Constitutional functioning be it

the Parliament or the Legislative Assembly of Delhi.

.......Interruptions...........

Chief Minister : This is a deliberate attempt to thwart Constitutional

provisions and I would urge BJP to follow well established Constitutional

and democratic processes rather than resorting to practices which are

unconstitutional and only disruptive.

I urge the BJP not to mislead the people by distorting the facts and

arguments. You are senior members of a recognized political party. In all

humility, I can only say, I hope and pray that they are not conniving with

those forces outside our country or inside our country which are trying to

destabilize the country. Therefore, I say this.





Maintainability

how can he speak?



How can you mention a person who is not a

Member of this House.

We are ready for any debate and we will

on the Floor of the House.



it is

against these rulings.

violation 

Sir, I have a Point of Order.





(complaints)





XXXX

XXXX

XXXX

XXXX 





sub-judiced



Hon'ble ACMM

ACMM

ACMM



social

activists









Minister of Health (Dr. A.K. Walia): Honourable Speaker, Sir, with

the permission of this August House, I lay copies of the following

notifications:

(i) F.No. 9(1) 89/DLC(W)LC/1102-1130 dated 11.6.2012 regarding rules

to amend Delhi labour Welfare Funde Rules, 1997.

(ii) F.No.31/600/LC/Estt. 08/1857 dated 18.7.2012 regarding

appointement of Sh. R.S. Singh as Chief Inspector of Boilers & Smoke

Nuisances & Sh. R.N. Dahiya as Inspector of Boiler for NCT of Delhi.

(iii) F.No. DLC/ CLA/BCW/99/736 dated. 18.7.2012 regarding rules to

amend the Delhi Bulding & other Construction Workers' Rules, 2012.

(iv) F.No. 19(4)CIS/05/2251 dated 09.8.2012 regarding addition in Delhi

Shops & Establishments Act, 1954.



Chief Minister: Sir, I seek the permission to introduce the ''The

Entertainment & Betting Tax (Amendment) Bill, 2012" Bill No. 13 of

2012 in the House.

Chief Minister: Sir, I introduce the "The Entertainment & Betting

Tax (Amendment) Bill, 2012" in the House.







Mr. Arunachalam, Sh. R.K. Dhawan Saheb

political conspiracy

accused



unauthorized colonies

unauthorized colonies



regularized

unauthorized colonies

Delhi



Land Reforms Act Section 81A



Dear Baha ji, I am directed to enclose

a copy of resolution passed by Delhi Legislative Assemble in the Special

Session held on 2.08.2000. LG has also asked me to inform of that the



endorsement of this resolution by him may not be assumed.





























unauthorized colonies

unauthorized colonies 600



unauthorized colonies



unauthorized colonies

unauthorized colonies

unauthorized

colonies





unauthorized colonies

unauthorized colonies



unauthorized colonies

unauthorized colonies



invitation

unauthorized colonies
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